
'~ellt to the offenders in eales of atro.. 
~~lti" a .. d denial 01. civil rights. The 
78tten.tion 01 the State 'Governments is 
"bIAn, QraWD qain to these B\easures 
for iJuitable implementation. 

The quesflon of reactivi&ation of the 
National Integration Council for deal-
ing with tendencies that strike at the 
root of national solidarity is under 
consideration. 

Shortace of Ceir Fibre and Colr Yam 

145. BHRr G. Y. KRISHNAN: Will 
'the Minister of INDUSTRY bEl pleased 
to state: "'" 

(a) whether there is a shortage of 
coir fibre, and coir yarn, particularly 
in the Southern States; and 

(b) if so, the efforts Government 
propose to make in this regard to 
make the availability of coir fibre and 
coir yarn in the mnall scale coir 
manufacturing units? 

THE MINISTER OF STATE IN 
THE MlNtSTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): (a) 
and (b). Government have received 
representation regarding difficulties in 
coir fibre/yarn availability in the mar-
ket. The matter is being examined in 
consultation with the Coir Board and 
the Government of Kerala. 

Year 

1977 

1978 

1979 

1980 
(t, datt"') 

In 1979 they also stole certain things 
aI$ as clothes, cooking utecsils and 
lron Implements once each from the 
Bush Pollee Camp aDd Forest Camp. 

2. fJ'buw the total number 01. casual-
tI_ 10 date Is 14. Pive each of those 
1dt1ed ... laiUNl ami I one abiJueted 

Attaeks ..... b7 Sera-.. 

146. SHRX MANORANJAN BHAK-
TA: Will the Minister of HOME AF-
PAIRS be plea.ed to state: 

(a) whether it is fact that the 
'Jerawas' made se'Veral attacks OD 
villages, BU9h Police Camp and Forest 
Camps in Andaman and Nicobar 
Islands during laet threetyears up to 
cate; if so, the details of such attacks; 

(b) the total number of casualitiet 
during such attacks; 

(c) how many Government servants 
on duty were killed and injured and 
whether Govenunent granted any 
financial assistance to the victims and 
if not, the reasons therefor; and 

(d) what are the proposals to safe-
guard the lives and properties of the 
people? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME .AFFAIRS 
(SHRI YOGEND'RA MAKWANA): 
(a) to (d). In the past three year.e, 
the .Jerawas have not attacked any vil-
lage, Bush Police Camps and Forest 
Camps in the Andaman and Nicobar 
Islands. However, they attacked such 
individuals as entered their reserves 
for hunting or other purposes. The 
details of such incidents are as fol-
lows:-

Incid~nts Nos. killed Nos. injured Abd'lcte 

4 

6 

J 

3 

, 
4 

J 

5 .. 
J. 

person were Government servants. 
Benefits a$ admissible under TUJ,e,. to 
Government servants dying in harnesS 
are given. Ra. 2501- had also been 
sanctioned, as immediate relief to the 
family of the abducted Goventm.e.at 
Servant. It has also beea decided to 
allot a hOUSe site am give em ... 




